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Shri A. T. Sarma: May I know
whether these rules are applicakle to
ayurvedic drugs also?
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Mr. Speaker: Next question
Shri A. T, Sharma: rose—

Mr. Speaker: Order ,order. Next
qQuestion.
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Shri 8. N. Chaturvedi: May I
know if there is any ceiling on the
expenditure on individual schemes?

Dr. Sushila Nayar: Yes, Sir.

‘Generally speaking, the ceiling i Rs.
10,000 for a VLIIage

Shri P. Venkatasubbuiah: May 1
know whether the attention of the
Government has beean drawn to the
fact that where the schemes have
been introduced most of them have
become failures, the reason being that
the expenditure has to be borne by
the villagers? The result ic that no
panchayat is coming forward, and
some of these water supply and sani-
tary schemes are proving a  big
failure. Hag that fact been brought
10 the notice of the Government?

Dr. Sushila Nayar: 1 am not aware
of this fact that they have been
failures. I know that in some places
where some water taps were intro-
duceq without adequate drainage, the
villagers did not like it. So, we are
insisting that if we put up taps, we
must have the drainage facilities
along with that.
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Shri Mohammad Elias: In view rf
the Indian Medical Association’s Re-
port with regard to West Bengal
where cholera breaks out every now
and then due to scarcity of drinking
water, may I know whetber Govern-
ment is having any special scheme
apart from the CMPO to supply pure
drinking water in West Benga! to
prevent cholera?

Dr. Sushila Nayar: There is no
report from the Indian Medical Asso-
ciation. It was the Indian Council of
Medical Research which appointed
a special committee, andg it has re-
ported that South Howrah is the re-
servoir from which cholera spreads
to other parts of India from time to
time, it is an endemic area. It was
in view of this that we have sanc-
tioned huge sums to set up the spe-
cial organisation of CMPO which is
going into the total question of a
master plan, sanitaticn, water sup-
ply and evrything for Calcu‘ts.
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Shrimati Yashoda Reddy: May I
know if there has been a substantial
cut in the allotment to the Ministry
in view of the emergency and whe-
ther thig particular item has also been
affected and if so, to what extent?

Dr. Saushila Nayar: There has
been an overall cut for the coming
year, that is, 1963-64, of the order of
27'5 per cent and I could not say
exactly what effect it will have on
the water supply schemes.

Shri Mohammad Elias: The hon.
Minister has very rightly pointed out
that a huge amount has been sanc-
tioned by the Central Government to
give pure water to Howrah. But no#
a single rupee has bcen sent tu im-
prove the water supply.

Mr. Speaker: Next question . . .

(Interruptions.)

Shri Mohammad Elias: Will the
Government see that the money is
spent?

Mr. Speaker: ‘e does not put a
question but is arguing the case.
Next question.
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() =it faarg qur faseft afc-
NFAH FT
[(a) Yes, Sir. Steps have been taken
to improve the procedure,

(b) A statement ig laid on the Table
on the House [Placed in Library, See
No. LT-1014/63].

(c) All Irrigation and Power Pro-
jects.]
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AzT foefrg ay € & 7
Shri Alagesan: I have not been
able to give that figuve but the ob-
ject of the streamlining of this pro-
cedure is to reduce the time for the
clearance of projects. Formerly, it
was taking about six months. As a
result of the new procedure, it will
not take more than two months.
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Shri Alagesan: Most of our pro-
jects have been cleared; there is no

such holdup.

Shri P, C. Borooah: What is the
amount of foreign exchange in





